
D.A. No.166/92 Ot. 22.7.199. 

Heard Shri A.S.BhaQSt 

for the applicant. The Departmental 

Representative is present. By 

Misc, petition No.103/93 dt. 4.2.93 

the Respondentd had asked for six 

.nonths time for implementing the 

order. We extend the time for 

:implementiny the order up to 4.8.1993. 

In view of this m.P. is disposed of 

and C.P. 72/93 is also disposed of. 
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